IList of cases where Case Management Hearing was held during the month of FEBRUARY-2024

Sr.Court
No

ISH. SANJEEV KUMAI

IAGGARWAL,
WUDGE
ICOURT)-01

DISTRICT
(COMMERCIAL

District Court Case Type

Room

Case No.

Date ofPetitioner
Registratio Name VS

n

Respondent
Name

Date of Case Management Hearing

Framing
the
Issues

Listing o
tnesses

vit
Evidence

it of Written

Arguments

Oral
Argumeni
s

Other
tages/Hea
ring Date

CS COMM-26.11.2022 [ANIL KUMAR] 106.03.2024[20.03.2024[30.03.202 [15.04.2024 [15.04.202
[Extension[Recovery [2562/2022 IGARG VS| 23 l
Block, Tis| ILOKESH
[Hazari [KUMAR GARG|
[Courts,
[Delhi
I301, [Suit forCS COMM-+25.02.2023 [P.P. BOOKS------ 11.03.204 [26.03.2024/08.04.202 [15.04.2024 [29.04.20 |---------
tension[Recovery 1357/2023 [PVT. LTD. VS| 24
lock, Tis| JABDIN
[Hazari
[Courts,
[Delhi
I301, [Suit forlCS COMM+06.03.2023 [SUNRISE [15.03.2024 [30.03.2024/30.03.202 [22.04.2024 [22.04.202}
tension[Recovery  [416/2023 ICOPIERS PVT, k
lock, Tis| ILTD. VS|
[Hazari INIKHIL GARG|
ICourts,
IDelhi
1301, [Suit forCS COMM-20.12.2022 [ASHA RAM &---- 104.03.2024{04.03.2024{04.03.202 [18.03.2024 [18.03.202}---
[Extension[Recovery [2714/22 ISONS VS| 23 23
[Block, Tis| JASHISH
[Hazari JAGGARWAL
[Courts,
IDelhi
1301, [Suit forCS COMM-28.03.2019 |ANKIT GUPTAF------  |01.03.2024[01.03.2024 01.03.202 [18.03.2024 [18.03.202f--------
tension[Recovery 1377/2019 S. ENGLISH| 23 23
lock, Tis| [PREMIUM
[Hazari
(Courts,
[Delhi
I301, [Suit forCS COMM-06.12.2022 |[VARUN PIPES------ [21.03.2024 [21.03.2024 [21.03.2024J03.04.2024 |03.04.20 [-----
tension[Recovery  [2640/2022 & 24
lock, Tis| [INDUSTRIES
[Hazari ILTD. VS|
[Courts, INAYAK
[Delhi ISANITATION
ILTD.
i301, [Suit forCS COMM-23.02.2023 [VDR COLORS------ [27.03.2024 (01.04.2024 01.04.202 [20.04.2024 [20.04.20 f------
[Extension[Recovery 36/2023 & 24
Block, Tis| ICHEMICALS
[Hazari [PVT. LTD. VS|
ICourts, ISHREE
[Delhi VAGDAMBA
IDYEING
AI1Q
301, ISuit forCS COMM-06.10.2022 [BANK OF------ [18.03.2024 [15.04.2024 [15.04.2024}19.04.2024 (19.04.202[-------
[Extension[Recovery  [2289/2022 IBAROD VS| 7
[Block, Tis| [TALIAN
[Hazari ILUGGAGE
[Courts, [HOUSE
[Delhi
1301, [Suit forCS COMM-fi3.12.2021 ELLNESS  |-----—-  [27.03.2024(03.04.2024/30.04.202 [01.05.2024 [20.05.20 |---------=
tension[Recovery  [5232/2021 IPATHCARE k 24
lock, Tis| [INDIA LLP|
[Hazari JAND
ICourts, WELLENESS
IDelhi IDIAGNOSTICS
[LTD.
I301, Suit forlCS COMM-+1.12.2022 [CUBEX [21.03.2024 [21.03.2024 [04.04.202 [04.04.2024 [27.04.202
tension[Recovery  [2727/2022 INDUSTRIES
lock, Tis| IVS.  SHYAM|
[Hazari INARAIN RAM|
ICourts, [KUBER
IDelhi
1301, ISuit forlCS COMM-+22.08.2022 [MOHD. |- [06.04.2024/06.04.2024[12.04.2024]24.05.2024 [24.05.202}----
[Extension[Recovery [2015/22 ISULEMAN VS|
Block, Tis| INOOR JAHAN
[Hazari
[Courts,
IDelhi




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

IDR. KAMINI LAU, DISTRIC

WUDGE (COMMERCIAL
ICOURT)-02
13 [Sh. ILLA RAWAT, DistriciCENTRAL [303, uit forCS COMM}i7.05.22 IM/S TULLIO07.02.24 - F 29.04.24  [29.04.24 [---------
Wudge, Commercial Court-03 [Extension[Recovery [1250/22 IGUIST SRLJ
Block, Tis| /S M/S|
[Hazari IGLOSSY
ICourts, [BUTTON PVT]
Delhi ILTD
1303, ISuit forCS COMM-23.02.23 IKAPIL [12.02.24 |- F F 5.04.24 5.04.24
|E: ion[Recovery [334/2023 [KUMRA
[Block, Tis| ISEHGAL V/S|
[Hazari ISANJEEV
ICourts, IDUGGAL
[Delhi
1303, [Suit forCS COMM-+10.08.23 [UMESH 23.02.24 130.04.24 0.04.24
tension[Recovery  [1144/2023 [TYAGI v/q
lock, Tis| IMCD
[Hazari
[Courts,
[Delhi
4 [MS ANIL KUMAR SISODIA,CENTRAL 304 RECOVERY |CS(COMM)|07.10.2022] GUNSHIKA (06.02.2 PE- |BEFORE HBEFORE | BEFORE- [18.04.2
[DISTRICT JUDGE), EXTENSI 2297/2022 MARKETIN | 024 [11.03.202 18.04.202|24 AND
ICOMMERCIAL COURT-04 ON GVS. 4 & 4 19.04.20
BLOCK RUDRA 12.03.202] 24
THC OVERSEAS 4 AND
DELHI AND DE-
OTHRS. 28.03.202)
AN
304 RECOVERY [CS(COMM)|25.02.2023| PUNJAB & (12.02.2 PE- BEFORE |BEFORE | BEFORE | 24.04.2
EXTENSI 355/2023 SINDH 024 [11.03.202| PE- DE- [24.04.202| o024
ON BANKVS. 4 & DE- (11.03.202(03.04.20 4
BLOCK VIPIN JAIN 03.04.20 4 24
THC 24
DELHI
304 RECOVERY |CS(COMM)|04.07.2023] MOHD 13.02.2 PE- BEFORE | BEFORE | BEFORE | 29.04.2
EXTENSI 983/2023 MUYUNDDI| 024 [26.03.202) PE- DE- 29.04.202| 024 &
ON NVS. 4, 28.03.202|15.04.20 4 30.04.2
BLOCK SUNITA 27.03.202] 4 24 024
THC DEVI 4,28.03.2
DELHI 024 AND
DE-
304 RECOVERY CS 01.04.2023|M/S TULLIO|15.02.2 PE- BEFORE |BEFORE | BEFORE | 25.04.2
EXTENSI (COMM)57 GIUSISRL [ 024 [09.04.20 PE- DE- [-25.04.20| 024 &
ON 1/2023 VS.M/S 24 AND |09.04.20 (18.04.20 24 26.04.2
BLOCK ALLEANZA DE- 24 24 024
THC POLYMERS 18.04.202)
DELHI & SERVICE 4
304 RECOVERY CS 07.03.2023| M/S SONI (22.02.2 PE- BEFORE |BEFORE | BEFORE |20.05.2
EXTENSI (COMM)- SONS 024 |08.04.20 PE- DE- |20.05.202| o024
ON 427/2023 GARMENTS 24 TO (08.04.20(29.04.20 4 AND
BLOCK 'VS. AVNEET 10.04.202] 24 24 21.05.20|
THC 4 DE- 24
DELHI 29.04.202]
4 AND
304 RECOVERY [CS(COMM) [22.09.2023 SH 26.02.2 [PE- IBEFORE [BEFORE [BEFORE [27.05.20
EXTENSI 1260/2023 ANSAL VS., 024 26.04.202/PE- IDE- [27.05.202 [24
ON ANARA 4 26.04.202/08.05.20 |4
BLOCK ANK [27.04.202(4 24
THC kb4  AND|
DELHI [DE-
l08.05.20
P
304 RECOVERY [CS(COMM) 18.05.2023 [REKHA 27.02.2 [PE- [BEFORE [BEFORE [BEFORE [07.05.2
EXTENSI 1828/2023 IDEVI VSo24 10.04.202|PE- [DE- 107.05.202 (024
ON IMCD u 10.04.202/26.04.20 |4
BLOCK [DE- 4 124
THC 5.04.202
DELHI 4 &
26.04.202]
304 |RECOVERY[CS 06.02.2023[M/S 58.02.2PE- [BEFORE |BEFORE [BEFORE [08.05.2
EXTENSI COMM)- [KAKKAR 024 [19.04.202[PE- [DE 08.05.202 (024
ON [223/2023 [TRADING %3 DE-19.04.202[30.04.20 4
BLOCK ICO. VS. M/S| 130.04.20 4 24
THC ICITI MEGA| 24
DELHI IMART & Ors.
304 RECOVERY CS 03.01.2022ADITYA 29.02.2 [PE- IBEFORE [BEFORE [BEFORE [14.05.20
EXTENSI COMM)- IKUMAR VS.J024 [15.04.202PE- IDE l14.05.20224
ON I51/2022 IRAKESH 4,16.04.2 15.04.202(30.04.20 4
BLOCK WINDAL 024, %3 24
THC 18.04.202
DELHI %3 DE-

30.04.20
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No Room Registratio Name VS
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Name

304 ICS ICHARANJEE02.02.2|PE- BEFORE-BEFORE- [15.04.20
EXTENSI COMM)- T ARORA/024 14.03.202|PE- 01.04.20 [15.04.202 (24
ON h205/2023 IVS. MCD %3 AND[14.03.202[24
BLOCK 16.03.202 4
THC 1 DE-
DELHI 1.04.202
4 AND
I5 [SH. UMED SINGH GREWALCENTRAL 305 RECOVERY [CS(COMM)|07.10.2022| GUNSHIKA (06.02.2 PE- [BEFORE HBEFORE ] BEFORE- [18.04.2
[DISTRICT JUDGH EXTENSI 2297/2022 MARKETIN | 024 [11.03.202 18.04.202| 24 AND
I((COMMERCIAL COURT)-05 ON GVS. 4 & 4 19.04.20]
BLOCK RUDRA 12.03.202] 24
THC OVERSEAS 4 AND
DELHI AND DE-
OTHRS. 28.03.202
AN
305 RECOVERY [CS(COMM)|25.02.2023| PUNJAB & (12.02.2 PE- BEFORE | BEFORE | BEFORE | 24.04.2
EXTENSI 355/2023 SINDH 024 [11.03.202 PE- DE- 24.04.202| 024
ON BANKVS. 4 & DE- (11.03.202(03.04.20 4
BLOCK VIPIN JAIN 03.04.20 4 24
THC 24
DELHI
305 RECOVERY |CS(COMM)|04.07.2023] MOHD 13.02.2 PE- BEFORE |BEFORE | BEFORE | 29.04.2
EXTENSI 983/2023 MUYUNDDI| 024 [26.03.202 PE- DE- |29.04.202| 024 &
ON NVS. 4, 28.03.202|15.04.20 4 30.04.2
BLOCK SUNITA 27.03.202] 4 24 024
THC DEVI 4,28.03.2
DELHI 024 AND
DE-
305 RECOVERY CS 01.04.2023|M/S TULLIO|15.02.2 PE- BEFORE |BEFORE | BEFORE | 25.04.2
EXTENSI (COMM)57 GIUSISRL | 024 [09.04.20 PE- DE- [-25.04.20| 024 &
ON 1/2023 VS.M/S 24 AND |09.04.20 (18.04.20 24 26.04.2
BLOCK ALLEANZA DE- 24 24 024
THC POLYMERS 18.04.202)
DELHI & SERVICE 4

305 RECOVERY CS 07.03.2023| M/S SONI (22.02.2 PE- BEFORE |BEFORE | BEFORE |20.05.2

EXTENSI (COMM)- SONS 024 |08.04.20 PE- DE- |20.05.202| o024
ON 427/2023 GARMENTS 24 TO |08.04.20(29.04.20 4 AND
BLOCK 'VS. AVNEET 10.04.202] 24 24 21.05.20|
THC 4 DE- 24
DELHI 29.04.202]
4 AND
305 RECOVERY [CS(COMM) [22.09.2023| SH 26.02.2 [PE- IBEFORE [BEFORE [BEFORE [27.05.20
EXTENSI 1260/2023 ANSAL VS.,jo24 126.04.202PE- DE- [27.05.202 [24
ON "ANARA 4 26.04.202/08.05.20 |4
BLOCK ANK [27.04.202(4 24
THC k4  AND|
DELHI [DE-
108.05.20
a L
305 |RECOVERY [CS(COMM) [18.05.2023 REKHA [27.02.2 [PE- [BEFORE [BEFORE [BEFORE [07.05.2
EXTENSI 1828/2023 IDEVI VSjo24 [10.04.202[PE- [DE- 7.05.202 |024
ON IMCD n 10.04.202[26.04.20 |4
BLOCK [DE- %3 124
THC I25.04.202]
DELHI b &
26.04.202]
305 RECOVERYCS 06.02.2023M/S 28.02.2|PE- [BEFORE [BEFORE [BEFORE [08.05.2
EXTENSI COMM)- [KAKKAR 024 [19.04.202[PE- [DE 08.05.202024
ON [223/2023 [TRADING %3 DE-19.04.202[30.04.20 4
BLOCK ICO. VS. M/S 130.04.20 4 24
THC ICITI MEGA| 24
DELHI IMART & Ors.|
305 RECOVERY [CS 03.01.2022ADITYA 29.02.2 [PE- IBEFORE [BEFORE [BEFORE [14.05.20
EXTENSI COMM)- IKUMAR VS.024 [15.04.202PE- IDE l14.05.20224
ON I51/2022 [RAKESH 14,16.04.2 [15.04.202[30.04.20 4
BLOCK WINDAL 024, %3 24
THC 18.04.202
DELHI %3 DE-|
130.04.20
305 RECOVERYCS ICHARANJEE02.02.2[PE- [BEFORE [BEFORE-BEFORE- [15.04.20]
EXTENSI COMM)- T ARORAl024 14.03.202|PE- (01.04.20 [15.04.202 (24
ON [1205/2023 IVS. MCD 23 AND[14.03.202[24 u
BLOCK 16.03.202/4
THC 4 DE-
DELHI (01.04.202
4 AND
6 [MS. BARKHA  GUPTA,CENTRAL 410 CS (COMM) | 2447/2022 | 05-11-2022 | SANDEEP [12.02.20| PE- BEFORE | BEFORE | BEFORE |30.03.20
[DISTRICT JUDGE), IJAIN VS. MCD| 24 11.03.2024 PE- DE- 30.03.2024 24
I((COMMERCIAL COURT) AND  |11.03.2024|18.03.202
12.03.2024 4
DE-

18.03.2024
AND

410 CS (COMM) | 2571/2022 | 26-11-2022 NANCY 12.02.20 PE- BEFORE | BEFORE | BEFORE (30.03.20
GUPTAVS. 24 [15.03.2024| PE- DE-  |30.03.2024[24
ANKIT GARG AND 15.03.2024(22.03.202
16.03.2024 4
DE-

22.03.2024
AND

3
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410 CS (COMM) | 3854/2021 | 01-10-2021 | ICICI BANK [.02.202 PE- BEFORE | BEFORE | BEFORE [01.04.202]
LITD. VS. 11.03.2024 PE- DE- |01.04.2024 14
AMIT SINGH AND 11.03.2024 [16.03.2024)
VISEN 12.03.2024
DE-
16.03.2024
AND

7 MS. KAVERI BAWEJA |CENTRAL 02 ICS(COMM)  [CS(COMM) | 30.05.2023 [HERO 20.02.20[26.03.2024[26.03.2024[26.03.202 [12.04.2024 [12.04.202(03.04.2024
IDISTRICT JUDGE, 873/2023 INVESTCORP |24 &
ICOMMERCIAL COURT-07 [PVT. LTD. VS 4.04.2024

IGAGAN (DE) |
IMEHTA & 12.04.2024
JORS. (FA)

I8 [SH. AMIT KUMAR, DISTRICT|Central I308EXTEN| Recovery [CS(COMM)|28.03.2023] UMESH [14.02.2 PE PE DE BEFORE |06.05.2 NIL
VUDGE, COMMERCIAL SION /539/23 TYAGIVS | 024 [22.04.202| BEFORE [BEFORE-06.05.202| 024
ICOURT-08 BLOCK MCD & ORS 4 24.04.202|30.04.20 4

THC &24.04.2 4 24
024 DE
29.04.202]
Lan na a
I308EXTEN|RECOVERY CS 12.04.2023| AKBAR [14.02.2 PE DE BEFORE | 29.04.2 NIL
SION (COMM)62 MOLA VS 024 |02.04.20 | BEFORE | BEORE [29.04.202| 024
BLOCK 2/23 PANEL 24 & |03.04.20|09.04.20 4
THC REPAIR 03.04.20 24 24
FACTORY 24 DE
INDIA PVT 08.04.20
LTD 24 &
I308EXTEN|RECOVERY [CS(COMM)| 04.09.202| SHOBHIT (21.02.2 PE PE DE BEFORE | 07.05.2 NIL
SION 1217/23 3 BANSALVS| 024 |08.04.20 BEFORE |BEFORE|07.05.202| 024
BLOCK MCD 24 & 09.04.20 (23.04.20 4
THC 09.04.20 24 24
24 DE
22.04.20:
4 &
I308EXTEN|RECOVERY [CS(COMM)|17.04.2023] AMBA BI |14.12.2 [PE19.02.2] PE DE BEFORE | 05.03.2 NIL
SION 634/23 WHEELERS| 023 | 024& |BEFORE |BEFORE|05.03.202| o024
BLOCK PVTLTD VS 20.02.20 | 20.02.20 | 27.02.20 4
THC SANJAY 24 DE 24 24
MOHAPATR 26.02.20.
A 4 &
27.02.202]
I308EXTEN|RECOVERY CS 06.03.202 [PUMA SE VS|14.12.2 PE PE DE BEFORE | 07.02.2 NIL
SION (COMM) o KISHAN 023 |24.01.202| BEFORE [BEFORE |07.02.202| 024
BLOCK 794/2020 GUPTA 4& [25.01.202(01.02.20 4
THC 25.01.202] 4 24
4 DE
31.01.202
4&

o [SH. DEEPAK GARG /Central 09 THIRD|CS (COMM.) [CS/COMM./€17.04.2023 [M/S SIRI IN F102.02A20§E WITHIN ITHIN fon requeston
IDISTRICT JUDGE,| [FLOOR 13.03.2024 [THREE MTHREE fafter thefrequest
ICOMMERCIAL COURT-09 [EXTENTIO & WEEKS EEKS [conclusion [after thel

IN BLOCK [14.03.2024 f evidene [conclusio
of
IDE levidene
01.04.2024
1309 THIRDICS (COMM.) [CS/COMM./120.05.2022 [SANJAY KUMA05.02.20[PE TTHIN ITHIN Jon requeston
[FLOOR 24 19.03.2024 [FOUR [FOUR lafter thejrequest
[EXTENTIO & EEKS EEKS [conclusion [after the]
IN BLOCK [20.03.2024] of evidene [conclusio
of
IDE levidene
3.04.2024]
o,
1309 THIRDICS (COMM.) [CS/COMM./118-10-2023 [VISHAL AND S06.02.20]PE - F + -
[FLOOR 24 [13.04.2024
[EXTENTIO
[N BLOCK
1309 THIRDICS (COMM.) [CS/COMM./231-01-2020 [SATISH AGGAJ13.02.20 [PE TTHIN ITHIN fon requeston
IFLOOR 24 [27.03.2024 [FOUR [FOUR fter thejrequest
[EXTENTIO & WEEKS EEKS  [conclusion fafter thef
IN BLOCK [28.03.2024 of evidene [conclusio
of
IDE levidene
108.04.2024]

09 THIRD|CS (COMM.) [CS/COMM./410-08-2021 |ANIL KUMAR }15.02.20 [PE WITHIN ITHIN jon requeston
[FLOOR 24 18.03.2024 [FOUR [FOUR lafter thefrequest
[EXTENTIO & WEEKS EEKS [conclusion [after the]
IN BLOCK 21.03.2024 f evidene [conclusio

of
IDE levidene
14.04.2024|
1309 THIRDICS (COMM.) [CS/COMM./706-03-2020 [MAPLE PRESS[19.02.20 [PE - F F -
[FLOOR 24 [13.03.2024
[EXTENTIO
[N BLOCK
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((COMMERCIAL COURT)-03

1309 THIRDICS (COMM.) [CS/COMM./706-05-2023 [SIR GANGA R420.02.20]PE on  requestjon
[FLOOR 24 8.04.2024/FOUR [FOUR lafter thefrequest
[EXTENTIO & WEEKS EEKS [conclusion [after the]
IN BLOCK 109.04.2024} f evidene [conclusio
of
IDE levidene
[24.04.2024
1309 THIRDICS (COMM.) [CS/COMM./706-01-2021 [M/S LAL CHAN21.02.20 [PE ITHIN ITHIN Jon requeston
[FLOOR 24 [20.03.2024[FOUR [FOUR lafter thejrequest
[EXTENTIO & EEKS EEKS  [conclusion fafter the]
IN BLOCK [21.03.2024 of evidene [conclusio
of
IDE levidene
2.04.2024]
1309 THIRDICS (COMM.) [CS/COMM./1j10-08-2023 [SHRI RAM KI§02.02.20[PE - F I -
[FLOOR 24 106.04.2024
[EXTENTIO
[N BLOCK

1o [SH. AJAY PANDEY,(Central INIL
IDISTRICT JUDGE |
ICOMMERCIAL COURT

1 (SH. SANJAY SHARMA ,Central 1310 ICS (COMM) [S (COMM)/1558/397-12-2023  [Rishav Agency 15.02.202 - PE- As peq] -

[DISTRICT JUDGE), 28.02.2024/order,
ICOMMERCIAL COURT [Plaintiff
shall ~ filg
ist off
witnesses
ithin twe
\E
10 ICS (COMM)  [S (COMM)/1360/414-10-2023 [PUNJAB DIST]9.02.202| - DE- [As peq] -
22.03.2024order,
[Plaintiff
shall  fild]
ist of]
witnesses
lalongwith
1310 ICS (COMM) 12-04-2023 [SPG COMSUM|3.02.202] - PE- |As peq] -
18.03.2024prder,
[Plaintiff
shall  fild
ist off
itnesses
longwith

2 [SH. RAVINDER BEDI,Central INIL
IDISTRICT JUDGE |
ICOMMERCIAL COURT

13 [SH. SANJEEV KUMAR|Central INIL
SINGH, DISTRICT JUDGE,|
ICOMMERCIAL COURT

14 SH. ASHUTOSH KUMAR,West INIL
[IDISTRICT JUDGE|
I((COMMERCIAL COURT)

15 [MS. HEMANI MALHOTRA,West 209 CS COMM [499/2023 (03.07.2023 [SAR [15.01.20 NIL NIL NIL NIL NIL [18/3/24,01
IDISTRICT JUDGE Extn Block LOBAL 24 F04-2024
((COMMERCIAL COURT)-02 LTDVS [PE

.S YARNS [10.04.2024
LTD. IAND
[22.04.2024
[DE
CSCOMM [794/2022  [06.10.2022 /S [10.01.20 [02.02.2024] 21.02.204 NIL NIL NIL [21.02.204,
S ANGEETA |24 4.03.2024]
'URNITURE E
ONCEPTS 14.03.2024
SM/S JAND
HAAN [22.03.2024
OARDS P [DE
™

16 SH. DIG VIJAY SINGH,West INIL

[IDISTRICT JUDGE



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

17 |[SH. SANJA JINDAL,
IDISTRICT JUDGH|
((COMMERCIAL COURT)

18 SH. AJAY GUPTA, DISTRICT|West INIL
WUDGE (COMMERCIAL
ICOURT)

19 |[SH. NARESH KUMARWest INIL
IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)

20[SH. ANURAG SAIN [NEW DELHI |[NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-01

21 [SH. VIDYA PRAKASH [NEW DELHI 25 ™ 02/2020 | 09.10.2018 [KRBL 01.02.20| WITHIN | WITHIN NOT |DATENOT| DATE PE
[DISTRICT JUDGE| ILIMITED Vs 24 ONE ONE FILED GIVEN NOT |01.04.2024
((COMMERCIAL COURT) ICHENNAIT WEEK WEEK GIVEN

IGATE RICE
INDUSTRIES
P)LTD

CS (COMM.) | 179/2023 | 07.12.2021 [NIKE 02.02.20 WITHIN | WITHIN NOT |DATENOT| DATE PE
INNOVATE 24 ONE ONE FILED GIVEN NOT |10.05.2024
IC.V Vs WEEK WEEK GIVEN
IPRATIK JAIN

CS (COMM.) | 969/2022 | 29.07.2021 [RADO UHREN|02.02.20f WITHIN | WITHIN NOT |DATENOT| DATE PE
JAG AND ORS. 24 ONE ONE FILED GIVEN NOT |07.05.2024]
Vs WEEK WEEK GIVEN
VAGABANDH
U SAHOO

CS (COMM.) | 750/2022 | 01.09.2022 |G.R.GUPTA 2.02.20| WITHIN | WITHIN NOT |DATENOT| DATE PE
JAND BROS Vs 24 ONE ONE FILED GIVEN NOT |24.05.2024
IPUNJAB WEEK WEEK GIVEN
INATIONAL
|BANK

CS (COMM.) | 437/2023 |02.08.2023 |M/S. ATA 06.02.20 WITHIN | WITHIN NOT |DATENOT| DATE PE
IFREIGHT 24 ONE ONE FILED GIVEN NOT |22.05.2024
ILINE INDIA WEEK WEEK GIVEN
\PVT. LTD Vs
IM/S LSLS
ILOGISTIKS
IPRIVATE
I psrren

CS(COMM.) | 14/2023 | o04.01.2023 M/S 09.02.20 WITHIN | WITHIN NOT |DATENOT| DATE PE
IMUTHOOTTU| 24 ONE ONE FILED GIVEN NOT |21.05.2024
IMINT WEEK WEEK GIVEN
I[FINANCIERS
ILIMITED Vs
IRAJ BALA

CS (COMM.) | 432/2019 | 13.09.2018 Y K OIL 12.02.20| WITHIN | WITHIN NOT |DATENOT| DATE PE
INDUSTRIES 24 ONE ONE FILED GIVEN NOT |27.05.2024]
Vs SHREE WEEK WEEK GIVEN
ISANWARIA
JOIL MILL

CS (COMM.) | 974/2022 | 25.11.2021 |MOHD ANEES|12.02.20| WITHIN | WITHIN NOT |DATENOT| DATE |PE 26-03-
Vs AMIR 24 ONE ONE FILED GIVEN NOT 2024
IKHAN AND WEEK WEEK GIVEN

THERS

CS(COMM.) | 471/2022 | 28.05.2022 [KOTAK 13.02.20[ WITHIN | WITHIN NOT |DATENOT| DATE |PE 30-05-
IMAHINDRA 24 ONE ONE FILED GIVEN NOT 2024
IBANK LTD. Vs WEEK WEEK GIVEN
IRIJAVAN
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CS (COMM.)

Case No.

966/2022

Date of Petitioner
Registratio
n

07.12.2021

Name VS
Respondent
Name

INIKE

Date of Case Management Hearing

15.02.20

WITHIN

DATE NOT

PE

S PRIVATE

IIMITED

INNOVATE 4 ONE ONE FILED GIVEN NOT [16.04.2024]
IC.V Vs ASHOK] WEEK WEEK GIVEN
IKUMAR
CS (COMM.) | 503/2022 |30.05.2022 | SAPPHIRE [16.02.20| WITHIN | WITHIN NOT |DATENOT| DATE PE
FOODS INDIA| 24 ONE ONE FILED | GIVEN NOT [31.05.2024
PVT.LTD. Vs WEEK WEEK GIVEN
RISA JYOTI
INTEGRATED
SOLUTIONS
PVT. LTD.
CS (COMM.) | 154/2023 |03.03.2023 | GANGOTRI [20.02.20 WITHIN | WITHIN NOT |DATENOT| DATE PE
ELECTRONIC| 24 ONE ONE FILED GIVEN NOT |29.05.2024
SPVT LTD Vs WEEK WEEK GIVEN
PAWAN
KUMAR
GUPTA
CS(COMM.)| 51/2023 | 19.01.2023 | AVINASH [20.02.20| WITHIN | WITHIN | NOT |DATENOT| DATE PE
GARG Vs 24 ONE ONE FILED GIVEN NOT |24.05.2024
ARUNABH WEEK WEEK GIVEN
SINHA
CS(COMM.) | 55/2023 |20.01.2023 ANAND  [20.02.20 WITHIN | WITHIN NOT |DATENOT| DATE PE
MEDIPRODU 24 ONE ONE FILED GIVEN NOT (31.05.2024
CT PRIVATE WEEK WEEK GIVEN
LIMITED Vs
DELHIVERY
LIMITED
CS (COMM.) | 412/2021 | 04.10.2021 | M/S BELAIR |21.02.20] WITHIN | WITHIN NOT |DATENOT| DATE PE
TRAVEL AND 24 ONE ONE FILED GIVEN NOT |03.06.2024]
CARGO PVT WEEK WEEK GIVEN
LTD Vs
ALITALIA
SOCIETA
AEREA
ITALIANA
CS (COMM.) | 194/2021 | 07.06.2021 LOREAL  [23.02.20| WITHIN | WITHIN NOT |DATENOT| DATE PE
INDIA 24 ONE ONE FILED GIVEN NOT |04.06.2024
PRIVATE WEEK WEEK GIVEN
LIMITED Vs
MR. VIKASH
JAIN
CS (COMM.) | 688/2022 |08.08.2022|M/S |27.02.20| WITHIN | WITHIN NOT |DATENOT| DATE PE
JAILAXMI 24 ONE ONE FILED GIVEN NOT [06.06.2024|
IENTERPRISE WEEK WEEK GIVEN
IS PVT. LTD. V|
ISUJIT KAPSE
ISOLE
IPROPRIETOR
Lar/e g
CS (COMM.) | 399/20219 | 31.05.2018 | PHILLIPS [27.02.20[ WITHIN [ WITHIN NOT |DATENOT| DATE PE
BRAKE 24 ONE ONE FILED GIVEN NOT (07.06.2024]
RUBBER WEEK WEEK GIVEN
COMPANY Vs
RANBIR
SINGH RANA
™ 62/2018 |14.05.20218| VICTORIA [28.02.20 WITHIN | WITHIN NOT DATE NOT| DATE PE
SECRET 24 ONE ONE FILED GIVEN NOT |01.05.2024
STORES WEEK WEEK GIVEN
BRAND
IMANAGEMEN|
TVs
ALANGAR
ADDADEI A
22 [SH. VINEETA GOYAL,/NEW DELHI |[NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
|23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New Civil Case cS 23.02.2023 | M/SG.D [20.02.20[ Within [26.02.2024[ With in NIL NIL NIL
WUDGE(COMMERCIAL Court COMM)104/| BROTHERS 24 week & week
ICOURT) Block-1 23 Vs. 01.03.2024
SOULGENIE
HEALTH
PATHWAYS
LLP
12, New Civil Case CS 01.10.2022 BIMAL 21.02.20[ Within [18.03.2024| With in NIL NIL NIL
Court (COMM)571/| KUMAR JAIN| 24 week & week
Block-1 22 s. BIOLYTICS| 26.03.2024]
RESEARCH
AND
INNOVATION




District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
Room Registratio Name VS
n Respondent
Name

12, New Civil Case CS 17.05.2023 [MOVIE TIMES[23.02.20) 104.03.2024]
Court (COMM)208 CINEMAS 24 week & week
Block-1 /23 PVT. LTD. Vs. 14.03.2024
MS. SAROJ
[TALWAR AND|
ORS.
12, New Civil Case [ CS(Comm) | 24.04.2023 | Dharamvir [20.02.20 Within [29.02.2024] With in NIL NIL NIL
Court 236/2023 Singh Vs. 24 week & week
Block-T Knewton 05.03.2024]
Academy
Softech
Solution Pvt.
Ltd.
12, New Civil Case [ CS(Comm) | 17.01.2023 | M/sRSPL [23.02.20| Within [06.03.2024] With in NIL NIL NIL
Court 40/2023 Limited Vs. 24 week & week
Block-I Ujjvin 15.03.2024
Industries
12, New Civil Case [ CS (Comm) | 08.12.2022 | Vijay Laxmi [27.02.20] Within [07.03.2024| With in NIL NIL NIL
Court 697/2022 Industries Vs. 24 week & week
Block-T Instapower 13.03.2024
Ltd.
12, New Civil Case | CS (Comm) | 26.03.2023 M/s 29.02.20| Within [14.03.2024 Within NIL NIL NIL
Court 501/2023 Momentum 24 week & week
Block-1 Techsys Pvt. 18.03.2024
Ltd. Vs.
Darpan Katyal
24[MS. ANURADHA SHUKLAISOUTH 6,New | Commercial | CS(COMM) | 16.09.2021 SWATI 01.02.20] - 16.04.2024|01.05.202|28.05.2024 - -
[BHARDWAJ, DISTRICT| Court 309/2021 KAPOOR VS 24 4
WUDGE(COMMERCIAL Block-I REGUS
ICOURT) OFFICE
CENTRE
6, New | Commercial | CS(COMM) | 05.08.2023 [UNION BANK (05.02.20 - 27.03.2024(01.04.202]16.05.2024 - -
Court 465/2023 OF INDIA VS 24 4
Block-I GURDEEP
SINGH REEL
25 [SH. SANDEEP YADAV ISouth INIL
26 (SH. RAJEEV BANSAL,[South 29, New | Commercial Comm.) 335/4 28.05.2022 | Ravi Batra Vs.| ### - - - - - -
[IDISTRICT JUDGE| Court Ekal Vidyalay
I(COMMERCIAL)-01 Block-1T Foundation of
India
29, New | Commercial fomm.) 232/1 11.04.2022 | Visage Beauty | ### - - - - - -
Court and Healthcare|
Block-IT Pvt. Ltd. Vs.
M/s V3F
Beauty(India)
And Ors.
29, New | Commercial fomm.) 352/4 01.06.2022 | UBI Vs. M/s #H## - - - - - -
Court Faiman
Block-IT Logistics
29, New | Commercial |[(Comm.) 491f 23.08.2023 | International | ### - - - - - -
Court Combustion
Block-IT India Ltd. Vs.
Advance
[Diamond Tools|
& Ors
29, New | Commercial [(Comm.) 342]03.06.2023| IFFCO MC #H## - - - - - -
Court Crop Science
Block-11 Pvt. Ltd. Vs
Patidar Krishi
Sewa Kendra
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(Comm.) 343,

Date of Petitioner
Registratio
n
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Name VS
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IFFCO MC

Date of Case Management Hearing

Court Crop Science
Block-IT Pvt. Ltd. Vs
Sadick Agro
Service
29, New | Commercial [(Comm.) 181{ 24.03.2023 h Bank Vs. Babyj12-02-24] - - -
Court
Block-IT
29, New | Commercial [(Comm.) 330| 31.05.2023 | Pradhumna [14-02-24] - - -
Court Dutt Kaushik
Block-IT Vs Munish
Ohri
29, New | Commercial |(Comm.) 454 31.07.2023 | IFFCO MC [15-04-24 - - -
Court Crop Science
Block-IT Pvt. Ltd. Vs
Ruchit Reddy
Traders
29, New | Commercial Comm.) 401/4 08.07.2022 |Ltd. Vs. Shiv SH15-04-24] - - -
Court
Block-IT
29, New | Commercial [(Comm.) 234] 21.04.2023 | Canara Bank [16-02-24] - - -
Court Vs. M/s Food
Block-11 Forest Sweets
And
Restaurant
Pvt. Ltd Ors
29, New | Commercial |(Comm.) 57/| 01.02.2023 B Vs. M/s Ayusi|17-02-24] - - -
Court
Block-IT
29, New | Commercial |(Comm.) 357[ 07.06.2023 |GX Glass Sales|17-02-24] - - -
Court And Services
Block-IT Ltd. Vs.
Skipper
Properties Pvt.
29, New | Commercial [(Comm.) 478] 18.08.2023 [Bank Vs. Ayushj17-02-24 - - -
Court
Block-11
29, New | Commercial [(Comm.) 397 01.07.2023 | FIICAN Tech. [17-02-24 - - -
Court Pvt. Ltd. Vs.
Block-IT Capri Global
Capital Ltd.
29, New | Commercial fomm.) 273/4 25.04.2022 BI Vs. Smt. Bim|17-02-24] - - -
Court
Block-IT
29, New | Commercial fomm.) 263/1 22.04.2022 Holisol 18-02-24 - - -
Court Logistics Pvt.
Block-IT Ltd. Vs. Cello
Entrade
29, New | Commercial fomm.) 264/ 22.04.2022 Holisol 18-02-24] - - -
Court Logistics Pvt.
Block-11 Ltd. Vs. Cello

Marketing




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS
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Name

29, New | Commercial fomm.) 266/ 22.04.2022 Holisol 18-02-24
Court Logistics Pvt.
Block-IT Ltd. Vs. Cello
Industries

29, New | Commercial |(Comm.) 523f 16.09.2023 | IFFCO MC [18-02-24 - - - - N -

Court Crop Science
Block-IT Pvt. Ltd. Vs
Patidar Krishi

Sewa Kendra

29, New | Commercial Comm.) 377/4 09.06.2022 |Shashi Bhushaig21-02-24] - - - - - B
Court
Block-IT

29, New | Commercial [(Comm.) 435) 21.07.2023 | PG Industry [21-02-24] - - - - N B

Court L.td. Vs. Marble|
Block-IT City India Ltd.
29, New | Commercial |[(Comm.) 429| 17.07.2023 Bapuna #H## - - - - - -
Court Alcobrew Pvt.
Block-II Ltd. Vs. Harish|
Chauhan

29, New | Commercial Comm.) 253/ 20.04.2022 |ri Jagdish Ku ### - - - _ N _
Court
Block-11

29, New | Commercial Comm.) 313/4 18.05.2022 L Ltd. Vs. M/s S| ### - - - - _ B
Court
Block-IT

29, New [ Commercial Comm.) 247/4 19.04.2022 | Pace Creation | ### - - - - B B

Court Vs. Green Line
Block-II Laminates Pvt.
Ltd.
29, New | Commercial [CS Com 147/| 15.03.2023 M/s Clix #H## - - - - - -
Court Capital
Block-I1 Services Pvt.
Ltd. Vs.M/s
Vivekanand
Hospitals And
Ors
29, New | Commercial [ Com 315/20( 18.05.2022 | UBI Vs. JMD | ### - - - - - -
Court Telecome And
Block-IT Electronics
And Ors

29, New | Commercial | Com 325/2q 26.05.2022 | UBI Vs. JMD | ### - - - - _ -
Court Telecome
Block-IT

29, New | Commercial | Com 334/2d 28.05.2022 | Associated ### - - - - B B

Court Alcohol and
Block-II Breweries Ltd.
Vs. Sumit
Chauhan
29, New | Commercial [ Com 493/29 29.08.2022 UBI Vs. ### - - - - - B
Court Bombay

Block-11 Collection
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29, New | Commercial | Com 344/2d 30.05.2022 Vs. Mr. Zafeer
Court
Block-IT
29, New | Commercial [S Com 339/2 02.06.2023 |Mr. Amerendey ### - - - - -
Court
Block-IT
27 (SH. LOKESH KUMARSouth 40, New [CS/COMMER[OMM/636/9 11-11-2022 R STORE VS H$-02-202| - - - - -
S 5 DISTRICT Court CIAL
WUDGE(COMMERCIAL Block-IT
ICOURT)
40, New [CS/COMMER|COMM/33/2{ 13-01-2023 PNS INDIA P. I5-01-202] - - - - -
Court CIAL
Block-IT
40, New |CS/COMMER[OMM/384/9 27-11-2019 [S M/S RACINGD-02-202 - - - - -
Court CIAL
Block-IT
40, New |CS/COMMER[OMM/660/9 24-11-2022 PNS VS M/S D.|1.02.202, - - - - -
Court CIAL
Block-11
40, New [CS/COMMER}/COM/12/20| 04-01-2022 [RIER P. LTD. p-02-202 - - - - -
Court CIAL
Block-IT
40, New |CS/COMMER}JCOM/619/2( 27-07-2022 S P. LTD. VS Mz-02-202] - - - - -
Court CIAL
Block-IT
40, New |CS/COMMER[COM/654/2( 19-11-2022 [ OF INDIA VS B-02-202] - - - - -
Court CIAL
Block-11
|28|SH. LAL SINGH, DISTRICT[SOUTH-EAST18 BLOCKICS(COMM) l9/23 12-01-2023 [Sujeet Ku-06-02- [01-03- 1-03- 19-03- 19-03- 11-03-
WUDGE i} Imar Vs Ab-2024 [2024 2024 2024 2024 2024
lhimanyu
[Kumar
29 [MS. NEELAM SINGH,[SOUTH-EAST ICS/COMM/ [642/2021 [23-12-2021 [M/s 25.02.2 [N/A [29.01.202|N/A 9.03.202(26.03.2 |-
IDISSTRICT JUDGE lPashupati 023 4 and| 71 024
IManufacture 106.02.20
Irs Vs. Laliy 124
nwer
I30|SH. AJAY KUMAR JAIN ISOUTH-EAST [NIL
131 [MS. ANU GROVER BALIGA [SOUTH-EAST|NIL




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Reglstratlo Name VS
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Name

132 [SH. BHUPESH KUMAR ICOMMERCI[CS 9/5/18 INAMA [E+010 [2/17/24 IConteste]
IAL. CASE DJ/1327/20| I RITIME [N d
n8 GENCIES WOSHI
[PVT LTD Vs
M/S
I' AMESH
ICOMMERCI[CS 2/21/23 TTYNalin jE+o10 [2/13/24 [357 IYES IContestel--
IALCASE  |(COMM)/17] DE [Tripath d
lo/2023 UILDCON i
RIVATE
TD. Vs|
ATIONAL
'ROJECTS
ONCTD IO
ICOMMERCICS 1/14/20 'UNJAB IVAIBH 1E+010 [2/24/24 {1502 IYES IContestel--
IALCASE  [(COMM)/3 D SINDAV d
I5/2020 ANK VsMIRG
ALJEET
(DECEASED
‘OIRROWE
NI DQ
ICOMMERCICS 1/14/20 UNJAB IVAIBH 1E+010 [2/29/24 (1507 IYES “onteste--
AL CASE (COMM)/3 D SINDAV d
16/2020 ANK  V/S.MIRG
ARINDE
SINGH
[Commercial [CS 24-02-2021]M/S KARNI20-02- - - - -
ISuit I(COMM)/11 ICOMMUNIC |2024
/2021 IATION PVT]
ILTD Vs M/S|
IMARUTI
.LECTRONI
S
[Commercial |CS 27-01-2023 [M/S KRISHI22-02- - - - -
ISuit (COMM)/9 JAYAN [2024
13/2023 XPORTS
'VT. LTD. Vs
/S ROYEL,
SHI
AYAN
lpprzAaTE
ICommercial |CS l02-03- IM/S AVENIR|24-02- - - - -
[Suit (COMM)/1 [2022 INNOVATIV |2024
85/2022
OLUTIONS
/OPANKAJ
THORE
Vs M/S|
SAMDADL
133 [MS NIRJA BHATIA ISOUTH-EAST |30 ICommercial|435/2022 [10.05.2022[Inbrew [[ssues [12.03.202(19.03.202Nil INil 26.03.2 [12.03.202
[Beverages [Framedy, %3 & 24, %3
[Pvt Ltd Vsi15.02.2 [16.03.202(21.03.202 27.03.20)
[Fortune 024 %3 %3 24,
[Healthcare 28.03.2
IService Pvi 24 &
ILtd 29.03.2
ICommercial|439/2022 [10.05.2022[[nbrew [[ssues [12.03.202[19.03.202[Nil INil 26.03.2 [12.03.202
everages [Framedl, 7] & 24, 4
Ltd Vs{15.02.2 16.03.202(21.03.202 27.03.20]
lvira 024 4 4 24,
eality 28.03.2
IService 024 &
29.03.2
ciall440/2022 [10.05.2022[Inbrew [ssues [12.03.202(19.03.202|Nil INil 26.03.2 [12.03.202
everages [Framedl, 4 & 024, 4
Ltd Vsji5.02.2 [16.03.202(21.03.202 27.03.20
vinder Pallo24 4 4 24,
ingh 28.03.2
024 &
29.03.2
ICommercialy22/2022 [30.04.2022fRitzy [[ssues [07.03.20219.03.202 Nil INil 26.03.2 (07.03.202
hemicals |[Framedl &3 & 024 4
Ltd Vs22.02.2[12.03.202[23.03.202
unrex 024 73 k
Vinyls
ICommercial607/2022 [09.06.202 [Intex [[ssues [04.03.20 [12.03.202Nil INil 18.03.20(04.03.20
2 [Technologi T di24 &4 & 24 24
India Ltd vs26.02.2(05.03.202[13.03.202
[Tata 024 %3 %%
IConsultancy
[Service
ILimited
Commercial463/2022 [06.05.2022/Adno [[ssues [30.03.20 [05.04.20 [Nil INil [30.03.20
[Uniforms [Framedj24 &i24 & 109.04.2 |24
Pvt Ltd Vs (02.04.20 [06.04.20 024
IOCS Groups| 24 124
India Pvt Ltd




District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
Room Registratio Name VS
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Name

ISH. RAJESH KUMAR SINGH ICOMMERCI [CS/COMM/|09-07-2021[IMPERIAL
IAL. CASE 248/2021 ICABLES VS.2024
ICANARA
[BANK
ICOMMERCI [CS/COMM/ |23-12-2020[YOKOHAMA [27-02- [NIL INIL INIL INIL INIL [NIL
IAL. CASE 1379/2020 INDIA PVT.2024
ILTD. VS|
TYRE
TATION
135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST [NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
136 |[SH. ARVIND KUMAR,[EAST INIL
IDISTRICT JUDGE |
ICOMMERCIAL COURT-02
137|SH. CHANDRA SHEKHAR,EAST 101 CS Comm 25/2023 | 09-01-2023 | M/S BRAND [-02-202[ 02-05- [15-02-2024( 15-02- [03-06-2024| 02-07-
IDISTRICT JUDGE,| SERVE PVT 2024, 06~ 2024 2024
ICOMMERCIAL COURT-02 LTD. VS M/S 05-2024,
PARDIGM 116-05-2024]
[SOLUTIONS & & 17-05-
OTHERS 2024
138 |SH. SANJEEV KUMARNorth-East  [201 1 ICS ICS (COMM) [Central Bank [07-02- ITHIN 10[YES INO 13 DAYS|[TO BEj07-03-
[MALHOTRA, DISTRICT] COMMERCI[82/22 f India Vs. Ms[2024 [DAYS [PRIOR TOHEARD [2024 — P.E|
WUDGE (COMMERCIAL)-01 IAL)/CIVIL INeha & Anr. [FINAL N 15-30-03-
JIARGUMEN [04-2024 [2024 -
T D.E. 15-04
2024 B
[FINAL
ADCrmang
2 ICS IC.S. JASHWANI 08-02- ITHIN 10YES INO 13 DAYSTO  BE06.03.2024f
COMMERCI[(COMM)123 [KUMAR Vs.  |2024 [DAYS PRIOR TOHEARD |- P.E.
IAL)/CIVIL |/22 IM/S [FINAL [ON  30-/03.04.2024
IMAHAVIR JARGUMEN [04-2024 |- D.E|
BOOK STORE I 130.04.2024
- FINAL
IARGUMEN|
rQ
3 ICS IC.S. [BANK OF [22-02- TTHIN 10[YES INO 3 DAYS[TO BE]20.03.2024
COMMERCI|(COMM)98/ [BARODA VS. [2024 IDAYS PRIOR TOHEARD |- P.E.
IAL)/CIVIL |23 ISATISH [FINAL ION 9.04.2024
[KUMAR JARGUMEN [25.04.202f D.E|
T 23 25.04.2024
-  FINAL
IARGUMEN|
fre
4 ICS [C.S. IM/S SHIV l24-02- ITHIN 10[YES INO I3 DAYS[TO BE[18.03.2024
COMMERCI(COMM) ISHAKTI 2024 [DAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL |58/2023 [PRODUCTS IFINAL ION 0.03.2024
[LIMITED VS. JARGUMEN [27.04.202/- D.E|
THE NEW T k 27.04.2024
[NDIA |-  FINAL
JASSURANCE IARGUMEN]|
QMDANY fre
5 ICS IC.S. J[UNION BANK [29-02- ITHIN 10YES INO B DAYS[TO BE}10.04.2024
COMMERCI(COMM)2/2 [OF INDIA Vs. [2024 [DAYS [PRIOR TOHEARD |- P.E.
AL)/CIVIL |1 /S RISHABH| [FINAL ION 24.04.2024]
IPACKERS JIARGUMEN (01.05.202[- D.E|
T 2 1.05.2024
- FINAL
IARGUMEN|
fre
6 CS C.S. CENTRAL [29-02- ITHIN 10[YES INO DAYSTO  BEj03.04.2024]
COMMERCI|(COMM) IBANK OH2024 IDAYS PRIOR TOHEARD |- P.E.
IAL)/CIVIL |144/2023 [INDIA \E [FINAL ION 26.04.2024]
IRAJENDER JIARGUMEN [10.05.202[- D.E|
T 2 [10.05.2024
- FINAI
IARGUMEN|
o
139 [SH. BRIJESH KUMAR GARG [Shahdara 1301, New [CS(COMME [524/2023 [17-10-2023 [SUNIL 02/02/Not Filed [Not Filed Not Filed NO INO 'lJ;E
[Court IRCIAL) UMAR 2024| [21.02.202
Building JAIN Vs. u &
IM/S SHYAM 2.02.202]
IGARMENTS %3 DE-|
[23.02.202]
%3 &
1301, New [CS(COMME [634/2022 [15-11-2022 [CANARA BA] 02/07/[Not Filed [Not Filed [Not Filed NO INO 13.03.202
ICourt IRCIAL) 2024 4 Finall
Building IArgument




Sr.Court
No

District

Court
Room

Case Type

Case No.

Date
Registratio
n

of Petitioner

Name VS
Respondent
Name

Date of Case Management Hearing

1301, New [CS(COMME [142/2023 [16-03-2023 12/02/2[Not Filed [Not Filed [Not Filed [05.03.202
ICourt [RCIAL) 024 4 PE
Building
1301, New [CS(COMME [384/2023 [31-07-2023 [ATUL ENTER13/02/2[Not Filed [Not Filed [Not Filed NO INO [22.03.202)]
ICourt [RCIAL) 024 7] Finall
[Building IArgument|
s
1301, New [CS(COMME |428/2023 [22-08-2023(SARAOGI SU| 23/02/[Not Filed [Not Filed [Not Filed NO INO 14.03.202
ICourt [RCIAL) 2024| 4 PE AND|
[Building 15.03.202
%3 DE|
[Final
IAr
Is
4o MS. KIRAN BANSAL, [ROOM NOCOMMERCIAICS (COMM)/{06-04-2021 [M/S SHARP M|01.02.20{NOT FILEDNOT FILEDNOT FILEIINO- INO PE/21-03-3
IDISTRICT JUDGE,|
((COMMERCIAL COURT)
[ROOM NOCOMMERCIAICS COMM  [09-01-2023 [M/S QSS ENTHo1.02.20fNOT FILEDNOT FILEDNOT FILEIINO- INO PE/16-03-9
l14/2023
[ROOM NOCOMMERCIAICS COMM 10[28-02-2023 [M/S KAMAL T}01.02.20{NOT FILEDNOT FILEDNOT FILEIINO- [NO PE/16-03-4
1 [SH. SURENDER S. RATHI
42 |SH. REETESH SINGH ICS(COMM)/4RAJEEV 01-02-2024 [NOT INOT INOT INOT INOT FILED(P.E. 11-
IRALHAN VS IFILED [FILED [FILED [FILED 3-2024
[HARINDER
ISINGH
ICS(COMM)/3KRATO 13-02-2024 [NOT _ [FILED _ [NOT INOT INOT FILEDP.E. 04-
[HEALTHCA [FILED [|ON13-02- [FILED [FILED 3-2024
IREIPVT. 2024
ILTD. VS
IKHANDEL
IAL
[HOSPITAL
ICS(COMM)/JCANARA 03-02-2024 [NOT [FILED ON [NOT INOT INOT FILED|P.E. 21-
[BANK VS [FILED [20-02- [FILED [FILED 3-2024
IAGGARWAL 2024
[TRADERS
ICS(COMM)/5ASHWANTI 03-02-2024 [FILED [FILED ON NOT INOT INOT FILED(P.E. 21-
MAHENDR N 12- [28-02- IFILED [FILED 3-2024
|U VS KIRAN 02-2024 [2024
IGARG
ICS(COMM)/gSIGMA 02/27/2024 [NOT INOT INOT INOT INOT FILED(P.E. 19-
ISUPPLY IFILED [FILED [FILED [FILED 3-2024
ICHAIN
ISOLUTIONS
IPVT. LTD.
[VS EXTRA
IMILE
ADCO
U3 MS. PREETI  AGARWAI|North-West 406 Civil CS COMM- | 24.08.2022 | SURINDER 03.02.2024
IGUPTA, DISTRICT JUDGE, 692/2022 SINGH
I((COMMERCIAL COURT) DHINGRA VS
SATISH
KUMAR
GUPTA



http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

CS COMM- | 31.08.2022 | SURINDER 03.02.2024

711/2022 SINGH

DHINGRA VS
SATISH
KUMAR
GUPTA

CS COMM- | 05.07.2021 |UNION BANK 07.02.2024]
330/2021 OF INDIA VS
DARSHAN
HANDLOOM
EMPORIUM

CS COMM- | 25.11.2021 SUDHIR 12.02.2024
650/2021 KANSAL VS
MANOJ
KUMAR

CS COMM- | 27.08.2022 | GOODLAYS 12.02.2024
706/2022 CREATIONS
PVTLTD VS
SANDEEP
GUPTA

CS COMM- | 05.07.2022 [RAKESH JAIN] 13.02.2024
539/2022 VS RITESH
GUPTA

CS COMM- | 17.11.2022 CANARA 13.02.2024
878/2022 BANK VS M/S

ROS BRIGHT
HOUSIERY

CS COMM- | 16.02.2022 | DEVIDAYAL 14.02.2024
104/2022 STAINLESS
STEEL IND.
PVT.LTD VS

ANIL KUMAR

CS COMM- | 05.01.2022 M/S 19.02.2024
13/2022 SIGNATURE

LINKER PVT

LTD VS M/S Al

K
HOSPITALITY]

LIAI IDAVE
CS COMM- | 22.07.2022 VEENU 19.02.2024
574/2022 MITTAL VS
ANKUR
KHOLI

CS COMM- | 15.10.2022 | M/S SINGLA [20.02.2024]
808/2022 POLYMERS
VS M/S
SHREE POLY
PLAST

CS COMM- | 20.01.2020 M/S 21.02.2024
30/2020 RAJDHANI
[FLOUR MILLS|
VS RAKESH

KUMAR

CS COMM- M/S LETS 21.02.2024
140/2020 DESIGN VS

INDOGULF
CORPS.

CS COMM- M/S SHIVAM 26.02.2024
268/2019 IT SOLUTION
VS THE
MANAGING
DIR. DELHI
TOURISM
AND ORS.




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS
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CS COMM- [SAKIMUDDIN| 26.02.2024
854/2022 SARKAR VS
ALIKUL
HAQUE AND
ANR.
CS COMM- RAJEEV 26.02.2024
342/2022 GUPTAVS
ORIENTAL
BANK OF
COMMERCE
CS COMM- [SAMBAL JAIN]| 26.02.2024]
296/2022
PRAVEEN
GUPTA
AND ORS.
CS COMM- JAI GANESH [20.02.2024
254/2023 ENT. VS AJAY|
KUMAR
CS COMM- M/S AUTO 28.02.2024
543/021 LOGISTICS
INDIA VS THE]
NEW INDIA
ASSURANCE
CO.LTD
CS COMM- ICICI BANK 28.02.2024
156/2022 LTD VS
MITHLESH
CS COMM- STYLON 20.02.2024
734/2021 INTERIORS
VS M/S ITMS
INDIA PVT
LTD.
44 [SH.VINOD YADAV 316 Civil °S(Comm.)/1| 04.06.19 Noble 01.02.24
67/2019 Institutue of
Professional
Studies Vs.
Bharati
Vidyapeeth
Deemed
o
CS/COMM/3| 12.05.23 [Deutche Bank 03.02.24
76/23 Vs. M.S Deev
Gen. Set Sales
and Services &
Ors.
CS/COMM/3| 03.05.23 | Pawan Hans 1 06.02.24
53/23 Ltd. Vs. The
New India
Assurance Co.
Ltd.
CS/COMM/6| 23.08.23 |Axis Bank Ltd. 06.02.24
13/23 Vs. Kapil
Kumar
CS/COMM/5| 25.07.22 |RSPL Ltd. Vs. 07.02.24
85/22 (GTM Jewellery|
Mart
CS/COMM/3[ 16.10.18 |[Rajni Kasliwal 12.02.24
81/22 Vs. Sati
International
And Ors.
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CS/COMM/6| 06.09.23 | Mohan Singh 12.02.24
44/23 Rawat Vs.
Subodh Dalal
CS/COMM/3| 13.09.18 | Smitz Polytex 13.02.24
6/22 Pvt. Ltd. Vs.
M/s Smitz
marketing
CS/COMM/3| 15.07.21 | Harish Johar 13.02.24
35/21 Vs. M/s Smitz
Polytex Pvt.
Ltd.
CS/COMM/1| 17.02.21 Sarthak 14.02.24
57/21 International
Vs. Shree
Balaji
Enterprises
CS/COMM/4| 05.07.23 Hardeep 15.02.24
86/23 Kumar Batra
Vs. Kalu Ram
Dhingra
CS/COMM/4[ 05.07.23 Hardesh 15.02.24
87/23 Kumar Batra
And Sons Vs.
Kalu Ram
Dhingra
CS/COMM/7| 06.06.22 [Chand Vs. Tapesh Arora 16.02.24
24/22
CS/COMM/2| 28.11.20 |[Pvt. Ltd. Vs. Urjion BanKk of India 17.02.24
32/20
CS/COMM/5( 09.11.21 pes Vs. M/s Latgla Constiuction Co. 17.02.24
98/21
CS/COMM/5( 24.01.22 [hemicals Vs. M/s Toy Mpker 17.02.24
6/22
CS/COMM/4| 11.03.19 [nces And Ors. \fs. Sani Medicos 20.02.24
4/19
CS/COMM/3| 29.02.20 |Saini Medicos 20.02.24
12/22 Vs. Ossisko
Life Sciences &]
Ors.
CS/COMM/1| 09.03.21 M/sC.L 21.02.24
91/21 Product
(India) Ltd. Vs||
M/s M.K
Industries




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS
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CS/COMM/2| 03.04.23 |Aarti Goyal Vs. 22.02.24
46/23 Chetan Pahwa
And Anr.
ICS/COMM/8| 05.11.22 Rajinder Kr. 23.02.24
40/22 Gupta Vs. Brij
ohan Sharm:
CS/COMM/2| 20.04.23 Guvinder 23.02.24
92/23 Singh Bhatia
Vs. Seven Seas
Hospitality
Pvt. Ltd.
CS/COMM/4| 16.09.21 M/s Padma 24.02.24
70/21 Singh Vs. M/s
ADO (India)
Pvt. Ltd.
CS/COMM/4| 17.09.21 | Ramesh Pant 24.02.24
76/21 @ Ramesh
Chandra Vs.
AC. Narendra
And Anr.
ICS/COMM/8| 16.11.22 Sunblaze 24.02.24
69/22 Appliances Vs.
Pranay
Appliances
CS/COMM/1| 04.03.23 M/s Kumar 24.02.24
70/23 Trading Co. Vs||
M/s Paragon
Paper
Industries
CS/COMM/6| 18.08.23 Veer Singh 24.02.24
04/23 Saini Vs. Life
Cure Products
Pvt. Ltd.
CS/COMM/2| 24.03.22 M/s Kriday 26.02.24
04/22 Plywood
Industries Pvt.
Ltd. Vs. Gyan
Plywood
Centre And
Anr.
CS/COMM/5( 11.07.22 Ashwani 26.02.24
48/22 Kumar Vs.
Scraft Products|
Pvt. Ltd.
ICS/COMM/8[ 10.11.22 Altin Capital 27.02.24
61/22 Advisor Pvt.
Ltd. Vs.
Iserveu
Technology
Pvt. Ltd.
CS/COMM/7| 13.12.21 [Umesh Sharma| 28.02.24
00/21 Vs. Naresh
Kumar
CS/COMM/5| 11.07.23 |PNB Vs. Sanju 28.02.24
05/23 Devi
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ISH. GORAKH NAT!
IPANDEY, DISTRICT JUDGE|
((COMMERCIAL)
146 [SH. PANKAJ GUPTA [SOUTH 603 Commercial | CS COMM. | 05.01.2024 | ICICI BANK [12.02.20[19.02.2024/26.02.2024|26.02.202 NIL NIL NIL
IDISTRICT JUDGEWEST suit 4/2024 LIMITED VS 24 4
((COMMERCIAL) JANISH MALIK|
603 Commercial [ CS COMM. | 08.01.2024 | ICICI BANK [13.02.20[20.02.2024{27.02.2024 27.02.202 NIL NIL NIL
suit 10/2024 LIMITED VS 24 4
RISHANK
SETHI
603 Commercial | CS COMM. | 22.09.2023 [[INDIAN BANK|19.02.20|26.02.2024(11.03.2024 [11.03.2024] NIL NIL NIL
suit 437/2023 VS M/S CS 24
[ELECTRICALS|
603 Commercial | CS COMM. | 13.03.2023 ADANI 22.02.20(29.02.2024(14.03.2024(14.03.2024) NIL NIL NIL
suit 120/2023 WILMAR 24
[LIMITED VS A|
S TRADERS
603 Commercial | CS COMM. | 28.11.2018 CANARA  [24.02.20/02.03.2024[11.03.2024 [11.03.2024| NIL NIL NIL
suit 38/2018 BANK VS 24
JASNEET
SINGH
603 Commercial | CS COMM. | 21.04.2023 SUNITA  [26.02.20/04.03.2024|18.03.2024(18.03.202 NIL NIL NIL
suit 204/2023 MITTAL VS 24 4
MUKESH
SINGH
603 Commercial | CS COMM. | 19.08.2023 CANARA  [29.02.20(07.03.2024(21.03.202421.03.2024) NIL NIL NIL
suit 386/2023 BANK VS 24
RENU TYAGI
603 Commercial | CS COMM. | 29.11.2023 M/S 29.02.20|07.03.2024(21.03.2024[21.03.2024] NIL NIL NIL
suit 536/2023 PAVILION 24
CADCAM
[SOLUTION VS|
JAMMU
DENTAL LAB
kW7MS. SAVITA RAO/VIKAS 613 Commercial |CS (COMM)/| 23.02.2023 SCL 05.02.20[23.02.2024[23.02.2024| 23.02.202|23.03.2024 nil nil
IDHULL, DISTRICT JDUGE, suit 86/2023 LOGISTICS VS| 24 4
ICOMMERCIAL COURTH| M/S
l02/SH. VIKAS DHULL,| RADHASHYA
[DISTRICT JUDGE), M
ICOMMERCIAL COURT. INDUSTRIES
PVT. LTD
613 Commercial |CS (COMM)/| 17-01-2023 [ INMORPHIS [21.02.20[18.03.2024(18.03.2024 18.03.20226.04.2024|  nil nil
suit 33/2023 VS AVERY 24 4
INDIA
613 Commercial |CS (COMM)/| 09-11-2023 [ KAY GEE  [22.02.20[30.03.202430.03.2024/30.03.202|26.04.2024(  nil nil
suit 528/2023 KNITWEAR 24 4
VS P& G ENT
613 Commercial |CS (COMM)/[09-08-2023 [A.S. TRADERS|22.02.20[12.03.2024(12.03.2024[12.03.2024] 15.04.2024 nil nil
suit 380/2023 VS GOPAL 24
AGENCIES
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613 Commercial |CS (COMM)/| 24.07.2023 Rk. 22.02.20[13.03.2024[13.03.2024[13.03.2024] 15.04.2024
suit 343/2022 GARMENTS 24
VS PRAVEEN
KUMAR JHA
U8 |SH. RAKESH SYAL,| 614 Commercial Ccs 04.05.2023 |M/S FACMED|03.02.20] PE — NIL NIL NIL NIL NIL
[DISTRICT JUDGE, Suit (Comm.)/22 PHARMACEU| 24 [13.02.2023,
ICOMMERCIAL COURT- 9/2023 TICAL VS DE -
l03/SH. AMIT BANSAL,| BIOVISTA 01.03.2024
IDISTRICT JUDGE), [LIFESCIENCE
ICOMMERCIAL COURT-03
614 Commercial CS 08.02.2019 M.P 03.02.20, PE- NIL NIL NIL NIL NIL
Suit (Comm.)/5/2| ELECTRONIC| 24 [24.02.2024
019 SVsS ,DE -
SARTHAK 105.03.2024
ELECTRONIC
S
614 Commercial CS 15.07.2023 |UNION BANK|09.02.20[ PE — NIL NIL NIL NIL NIL
Suit (Comm.)/33 OF INDIA VS 24 [27.02.2024
0/2023 DEEPAK ,DE -
STORE 104.03.2024
614 Commercial CS 11.07.2023 CUTAND |21.02.20 PE- NIL NIL NIL NIL NIL
Suit (Comm.)/316] SEW VS 24 [22.03.2024
/2023 RAJPUTANA DE--
CLOTHING 28.03.2024]
614 Commercial Ccs 28.08.2023 |OM TOURIST |24.02.20[  PE-- NIL NIL NIL NIL NIL
Suit (Comm.)/40 TAXI 24 [26.03.2024
72023 SERVICES VS DE--
27.03.2024
o [SH. RAKESH PANDIT SOUTH 509 CS(COMM) 219/22 17-05-2022 [SRI SHANDAR|09.02.20, PE NIL NIL NIL NIL NIL
IDISTRICT JUDGE WEST SNACKS PVT. 24  [19.04.2024
ICOMMERCIAL COURT-03 LTD. Vs.
COLDEX
509 CS(COMM) 288/23 |06-06-2023] HARISH [14.02.20 PE NIL NIL NIL NIL NIL
KUMAR Vs 24 [13.03.2024
MUNICIPAL
CORPORATIO
509 CS(COMM) 289/23 |06-06-2023| HARISH [14.02.20 PE NIL NIL NIL NIL NIL
KUMAR Vs 24 [13.03.2024
MUNICIPAL
CORPORATIO
509 CS(COMM) 228/23 04-05-2023 SHRI 22.02.20| PE NIL NIL NIL NIL NIL
KANHAIYA 24 [26.03.2024]
LAL BANSAL .
Vs MRS.
509 CS(COMM) 68/23 |07-02-2023| NUEREPA [27.02.20] PE NIL NIL NIL NIL NIL
BIOTECHNOL[ 24 [26.03.2024
OGY PVT LTD
Vs ROHIT 08.04.2024]
509 CS(COMM) 194/23 15-04-2023 | GURDEEP [28.02.2 PE NIL NIL NIL NIL NIL
SINGH Vs 24 [12.03.2024
GANPATI
FINANCIAL
509 CS(COMM) 62/21 18-02-2021 M/SALP  [29.02.20| PE NIL NIL NIL NIL NIL
OVERSEAS 24 [05.04.2024]
PVT. LTD., and
THROUGH 19.04.2024)
509 CS(COMM) 442/23 |20-09-2023 LAMBA  [29.02.20| PEon NIL NIL NIL NIL NIL
TECHNO 24 [05.04.2024]
FLOORING and
SOLUTIONS 25.04.2024
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